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2.10 P.M
     Shri Shoiab Iqbal, Hon’ble Deputy Speaker in Chair

	1.
	2.10 P.M
	Opposition Member Shri Sushil Choudhery started shouting on the issue of History book and caused disturbance to the proceedings of the House.  



	2.
	2.12 P.M
	Shri Arvinder Singh Lovely, Minister of Education moved the Motion that Shri Sushil Choudhery, MLA, be expelled from the House for three days sitting.

Motioin was put to vote and adopted.

	3.
	2.13 P.M
	Shri Arvinder Singh Lovely, Minister of Education moved the Motion that Shri Ramesh Bidhuri, MLA, disturbing the proceeding of the House, be expelled from the House for three days sitting.

Motion was put to vote and adopted

	4.
	2.14 P.M
	Question Hour: Starred questions No. 142, 143, 145 to 148,150, 157 were asked and replied.  Replies to starred questions No.141, 144, 149, 151 to 156, 158 to 160 and un-starred questions No.189 to 214 were placed on the table.



	5.
	3.01 P.M
	Shri Mukesh Sharma & other Members sought to know the reply of Chief Minister regarding attack on the Hon’ble Member Shri Surender Kumar.

The Chair informed the House about the reply given by the Chief Minister on the said issue.  Members not satisfied with the statement caused disturbance to the proceeding of the House. 

	6.
	3.43 P.M
	House adjourned till 4.30 P.M.



	7.
	4. 35 P.M
	House reassembled.

Hon’ble Deputy Speaker in Chair.

The Chair informed the House that the Chief Minister in response to the sentiments of the House, has spoken to the Police Commissioner to refer the matter relating to the Hon’ble Member Shri Surendra Kumar to the Crime Branch of Delhi Police, and also asked the Chief Minister to confirm the constitution of Crime Branch inquiry before Monday i.e., 31st March, 2008.

The Chair informed the House about the detention and release of the following members:

1. Dr. Jagdish Mukhi

2.   Shri Harshvardhan

      3.   Shri H.S.Balli

1. Shri Jai Bhagwan  Aggarwal

2. Shri Mohan Singh Bisht

3. Shri Sahab Singh Chauhan

4. Shri Vijay Jolly

5. Shri Kulwant Rana

6. Shri O.P.Babber

7. Shri Moti Lal Sodhi

8. Shri Puran Chand Yogi

9. Shri S.P.Ratawal

10. Shri Dharam Deo Solanki

11. Shri Karan Singh Tanwar

12. Shri Mange Ram Garg



	8.
	4.36  P.M
	   Special  Mention (Rule 280): Following Members  raised matters under 280:

1. Shri Veer Singh Dhingan

2. Shri Baljor Singh

3. Shri Charan Singh Kandera

4. Shri Surindra Kumar

5. Shri Brahm Pal  

      6. Shri Jai Kishan

	9.
	4.46 P.M
	Adoption of Report:

      Dr.(Smt.) Kiran Walia  moved the following Motion:

“That this House agrees with the First Report of Women & Child Welfare Committee presented on 27th March, 2008.”

      The Motion was put to vote and adopted.

	10.
	4.50 P.M
	Private Members Resolutions:

1. Shri Bheeshm Sharma  moved the following resolution:

      “That this House resolves that out of the total Budget of Delhi, Budget for development of Trans Yamuna be allocated in accordance with the proportion of the population, so that comprehensive development of the area can be achieved.”



	11.
	4.52 P.M
	Under Rule 114 Hon’ble Member Kanwar Karan Singh congratulated Shri Virender Sehwag for scoring his second triple century in test cricket against South Africa. 

The Motion was agreed by the Chair and adopted by the House.

Shri Bheeshm Sharma contd……


	12.
	4.54 P.M.
	Minister of Urban Development replied to the debate on the Resolution of Shri Bheeshm Sharma and requested the member to withdraw the resolution.  The member withdrew the same with the permission of the House.

	13..
	4.56 P.M
	House adjourned up to 2.00 P.M on 31st March, 2008.
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